
tions but to establish their 
own narrative around govern-
ance, development, and law 
and order.  Social media 
emerged as an essential 
battleground for 2027.  

RSS functionaries warned 
that online activity must go 
beyond posting event photos 
or leader birthday greetings. 
Every local unit was asked to 
create specific political nar-
ratives and communicate 
directly with voters using 

reels, posts, and short-form 
content to showcase govern-
ment schemes.   

This digital strategy targets 
Gen-Z and Gen-Alpha voters, 
who increasingly consume 
political information outside 
traditional party channels. 
The RSS-BJP exercise comes 
amid growing youth focus on 
issues such as exam paper 
leaks, employment, educa-
tion, and UGC-related pro-
tests.   
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Public Notice
Notice is hereby given that my client has agreed to puchase and
instructed me to investigate the title of M/s. Ramdev Foods Private
Limited through its Director Mr. Tulsaram Narsaji Suthar having its
o�ce at NewGiriraj CHS, RoomNo.17, Shivaji Chowk, Agra Road, Kalyan
(W), Kalyan - 421301; to the under mentioned property. All Persons
having any claim, right, title or interest in the said undermentioned
property by way of sale, mortgage, charge, lien, gift, use, trust,
possession, inheritance or whatsoever are hereby requested to make
the same known inwritingwith supportive proofs to the undersigned at
their below mentioned o�ce address, within Fifteen (15) days from the
date hereof, otherwise the investigation shall be completedwithout any
reference to such claim and the same if any shall be considered as
waived. The Schedule of the Property

O�ceAddress: - NandanArcade, 2nd Floor, Opposite State Bank
of India, Ashok Nagar Gate, Bhiwandi, District Thane

All that Piece and Parcel of Non-Agricultural Land area admeasuring
about 9000.00 Sq. Fts equivalent to 836.43 Sq. Mtrs. alongwith structure
standing thereon being R.C.C. Building, on Ground and First Floor, each
area admeasuring 3460.85 Sq.Ft. equivalent to 321.64 Sq. Mtrs. (Built-up
area), totally admeasuring about 6921.70 Sq. Fts equivalent to 643.28
Sq. Mtrs. (Built-up area); with rights open to sky with all the ease-
mentary rights; bearing New Survey No. 59, Hissa No. 1; situate, lying
and being at Village Gholgaon, Taluka Bhiwandi, Dist. Thane; ((Old
Survey No. 220, Hissa No. 1 (Previous old Survey No. 181, Hissa No. 1/B
Paiki and Survey No. 220 Paiki)), situate, lying and being at Village
Sonale, Taluka Bhiwandi, Dist. Thane.); within the limits of Group
Grampanchayat Sonale, Joint Sub-Registration District & Taluka
Bhiwandi and Registration District & District Thane.

Signature/-

Adv. Jeetendra N. Shete

Jh

N THE HIGH COURT OF JUDICATURE AT BOMBAY
ORIGINAL ORDINARY CIVIL JURISDICTION

COMPANY PETITION NO.215 of 1997
                        In the matter of Companies Act,1 of 1956;
           And
          In the matter of Diviya Chemicals Limited  
          (In Liquidation)
NOTICE FOR SALE OF IMMOVABLE ASSETS  BY THE OFFICIAL 
LIQUIDATOR, HIGH COURT, BOMBAY AS LIQUIDATOR OF DIVIYA 
CHEMICALS LIMITED (IN LIQUIDATION) THROUGH E-AUCTION 
1.Pursuant to the order dated 30.07.2026, passed by the Hon’ble High 
Court, Bombay on O�cial Liquidator Report No.102 of 2025, o昀ers / 
bids are invited from the intending purchasers to purchase the following 
Immovable asset of Diviya Chemicals Limited (In Liquidation), whose 
details are mentioned below. The sale is on “as is where is and whatever 
there is basis” and by inviting competitive bids through e-Auction to be 
conducted by selling agent namely PSB Alliance Private Limited, the 
auctioneer agency on website: - baanknet.com and also take help from 
the helpline contact No: -[(Toll Free No) 8291220220 and support.
baanknet@psballiance.com.]. The intending purchasers have to register 
themselves on the portal 3 days prior to the last date of submission of online 
Earnest Money Deposit. The sale is subject to con昀rmation by the Hon’ble 
High Court, Bombay. The details of immovable assets are as below: -

2.The Earnest Money Deposit is 昀xed at Rs. 50,00,000  /- (Rupees Fifty 
Lakh Only) for immovable Assets. The inspection of the subject immovable 
assets will be allowed to the intending purchasers on 22.09.2026 between 
12.00 noon to 03.00 p.m. at Plot No.25, 25A and 25B, Roha Industrial 
Area, Village, Dhatau, Roha Kolad, Raigad-402 116.
The Last date for submission of EMD is 30.09.2026 before 5.00 pm 
and Date of e-auction is on 05.10.2026 from 4.00 pm to 5.00 pm.
3.The o昀er of H1 [Highest Bidder] will be placed before the Hon’ble High 
Court, Bombay for con昀rmation through the O�cial Liquidator Report.
4.The sale of said immovable assets will be conducted as per the  
terms and conditions of sale which will be made available on website of 
https://baanknet.com.
5.The Sale Notice is also available on the websites of the Hon’ble High 
Court, Bombay at www.bombayhighcourt.nic.in, Ministry of Corporate 
A昀airs at www.mca.gov.in and on the website at https://baanknet.com
6.The fee structure of e-Auction to be conducted by selling agent namely 
PSB Alliance Private Limited, is hereunder: -

i. OL o�ces and Ministry will not pay for the services rendered by the 
empanelled agency in the case of successful auction;

ii. In case of successful auction, Rs.1,200/- for every auction from 
successful bidder;

iii. In the case of unsuccessful auction (for reasons not attributed to 
empanelled agency), OL shall reimburse the operational cost to 
empanelled agency which shall not be more than Rs.1,200/-. 

Dated this17th day of September 2026

Lot 
No

Particulars of the assets EMD (In 
Rupees)

1 Immovable Asset:
Situated at Plot No.25,25A and 25B, Roha Industrial Area, 
Village,Dhatau, Roha Kolad, Raigad-402116 Admeasuring 
in aggregate Plot No.25-A 5,177 Sq. Mtr. Plot No.25-B 
5,177 Sq. Mtr.  and Plot No.25 13260 Sq. Mtr. 

Rs.
50,00,000 
(Fifty Lakh 

Only )

Sd/-
OFFICIAL LIQUIDATOR,
HIGH COURT, BOMBAY.

5TH Floor, Bank of India Building, Mahatma Gandhi Road, 
Fort, Mumbai-400001,Telephone:- 22670024 / 22675008

ol-mumbai-mca@nic.in

Stressed Assets Recovery Branch, Mumbai (05168)
6th Floor,“The International”, 16, Maharshi Karve Road, Churchgate, Mumbai-400 020.

Phone: 022 - 22053163 / 22053164 / 22053165 E-mail: sbi.05168@sbi.co.in

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of 
Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s)/Legal Heirs of deceased Guarantor that the 
below described immovable properties mortgaged/charged to the Secured Creditor, the Physical Possession of which has been taken by the 
Authorised O�cer of State Bank of India, the Secured Creditor, will be sold on “As is Where is”, As is What is” and Whatever there is” basis on 
05.10.2026 in between 11.00 am to 04.00 pm for the recovery of respective amount, due to the State Bank of India (Secured Creditor) from 
the respective Borrower(s) and the Guarantor(s) as speci昀ed here under:

The e-auction will be conducted through Bank’s e-Auction service provider M/s PSB Alliance Private Limited at their web portal https://baanknet.com. 
The interested bidders shall ensure that they get themselves registered on the e-auction website and deposit earnest money in the virtual wallet 
created by service provider as per guidelines provided on https://baanknet.com
The interested bidders who require assistance in creating Login ID & Password, uploading data, submitting Bid documents, Training/Demonstration, 
Terms & conditions on online Inter-se Bidding etc., may visit the website https://baanknet.com
For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India the Secured Creditor  Website www.sbi.co.in , 
https://bank.sbi, https://sbi.co.in/web/sbi-in-the-news/auction-notices/sarfaesi-and-others and https://baanknet.com
Statutory Notice under Rule 8(6) of the SARFAESI Act: This is also a notice to the Borrower/Guarantor of the above loan under Rule 8(6) of the 
SARFAESI Act 2002 about holding of Auction for the sale of secured assets on above mentioned date.
Enquiry: Rambhau Taktewale, Authorised O�cer, Mobile No. 9561064635, Mr. Dattaraj Rane, City Case O�cer, Mobile No.9607379383

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Name of
Borrower

Outstanding Dues for 
Recovery of which Property/

ies is/are being sold

Description of the immovable properties Reserve Price 
(in Rs.)

Earnest 
Money Deposit 
(EMD) (in Rs.)

Date of 
Inspection

Shri. Ramashankar 
Ramchandra 
Mehadia, 
Smt Sharda 
Ramshankar 
Mehadia and 
Shri. Shreyas 
Ramashankar 
Mehadia

Rs.2,99,33,328/- (Rupees 
Two Crore Ninety-Nine 

Lakhs Thirty Three 
Thousand Three Hundred 

Twenty-Eight Only) + 
inttt. & charges w.e.f 

17.11.2024
Demand Notice Date: 

16.11.2024

Property ID: SBIN77774542340
Residential Family Unit No 1801 of Tower A situated 
on 17th Floor having Total Carpet area of 1645.41 
sq ft (152.863 sq mtrs) along with Open terrace 
adm. 162 sq ft (15.050 sq mtrs) in the building 
known as Anandam World City situated at Model 
Mill, Ganesh Peth, Umred Road, Tehsil and District- 
Nagpur 440018.owned by Shri. Ramashankar 
Ramchandra Mehadia& Mrs. Sharda Mehadia

 Rs.
2,22,00,000/-
(Rupees Two 

Crore and 
Twenty-Two 
Lakhs Only)

Rs.
22,20,000/- 

(Rupees 
Twenty-Two 
Lakhs and 

Twenty 
Thousand 

Only)

24.09.2026

(From 
11.00 am 
to 02.00 

pm)

Date: 18.09.2026 Sd/-
Place: Mumbai   Authorised O�cer, State Bank Of India

COORDINATION MEETING | RSS affirms Yogi to lead campaign 
but local resentment against sitting MLAs is a major concern

Adityanath will be BJP’s 
CM face in 2027 UP polls
Biswajeet Banerjee 
LUCKNOW 

The BJP will go into the 2027 
Uttar Pradesh Assembly elec-
tion with Yogi Adityanath as 
its chief ministerial face.  

However, a crucial RSS 
assessment ahead of the polls 
has drawn a distinction 
between the chief minister's 
standing and growing discon-
tent against the party's local 
leadership.   

At a high-level coordination 
meeting in Lucknow on 
Wednesday, the Sangh 
affirmed there is no question 
of changing the campaign 
face. Adityanath will lead the 
party into the election seeking 
a third consecutive term. The 
primary concern remains 
about local resentment 
against sitting MLAs, deterio-
rating relations with grass-
roots workers, and public dis-
satisfaction with the police 
and local administration.  

Party workers complained 
that access to officials has 
weakened.  The Sangh advised 
the BJP to focus on repairing 
its organisational machinery 

on the ground rather than 
defending individual leaders.  

"Forget differences and 
grievances and get down to 
election preparation," was the 
broad message to party func-
tionaries. Leaders were 
instructed not to spend time 
reacting to opposition allega-

Union Ministers Rajnath Singh and Chirag Paswan along with Uttar Pradesh CM Yogi 
Adityanath and Andhra Pradesh CM N Chandrababu Naidu flag off a Varanasi-to-
Vadnagar bike rally as part of 'Seva Sankalp Abhiyan', to mark Prime Minister 
Narendra Modi's 76th birthday, in Varanasi, on Thursday

Vinay Madhava Gowda  
BENGALURU 

Three men from Rajasthan 
were arrested on 
Wednesday night after they 
allegedly kidnapped a 21-
year-old married woman 
from her Bengaluru home at 
the behest of her aunt, trig-
gering a chaotic escape dur-
ing which their car hit more 
than 20 vehicles and injured 
at least six people, police 
said. 

The suspects, identified as 
Rakesh, 21, Karan, 25, and 
Ayan, 18, were caught by 
members of the public and 
handed over to Magadi 
Road police. Saddam, who 
was allegedly driving the 
car, escaped and police are 
searching for him. 

Police said Pooja, 21, from 
Melwas village in Rajasthan, 
had married Omprakash, 
from the same village, nine 
months ago against their 
families’ wishes.  

The couple later moved 
to a rented house in 
Agrahara Dasarahalli under 
Magadi Road police station 
limits. 

According to police, 
Pooja’s aunt hired Saddam to 
kidnap her and bring her 
back to Rajasthan. Saddam 
and four others reached the 
couple’s house around 8 pm 
on Wednesday and asked 
Pooja to accompany them. 
When she refused, they 

allegedly assaulted 
Omprakash and forced her 
into the car. 

Pooja raised an alarm and 
neighbours rushed to help. 
Saddam allegedly drove 
erratically while fleeing, hit-
ting more than 20 vehicles 
before reaching Vijayanagar 
Main Road as locals fol-
lowed the car on two-
wheelers. Passersby event-
ually stopped the vehicle by 
throwing a boulder on its 
bonnet. 

Saddam escaped, while 
the public caught three 
others, beat them up and 
handed them over to police. 
Police later spoke to Pooja 
and Omprakash and sent 
them home. 

The injured were ident-
ified as Pruthviraj, 12, 
Yashika, nine, Amul, 35, 
Mani, 64, Jayalakshmi, 57, 
and Santhosh, 35. 
Jayalakshmi suffered head 
injuries and her condition 
was said to be serious.

B’luru kidnap bid ends 
in car crash, three men 
from Rajasthan held 

Congress wins 6 wards in Raj 
urban local body repolling
PTI 
JAIPUR 

The Congress on Thursday 
won six of the nine wards 
where repolling was held 
across four urban local 
bodies of Rajasthan, while the 
BJP secured three, with the 

results for all 10,244 wards 
that went to polls now 
declared. 

Repolling was held on 
Wednesday at 10 polling 
booths after technical prob-
lems in EVMs had prevented 
completion of counting in the 
affected wards earlier.


